
29 OraIAnswetS VAiSAKHA24, 1915 (SAKA) . Ota/Answets:n 
this crop. Even in respect of this prasentaraa of advances were purpQlI!8 specific.lirikedwith 
undercultivaitonwe are not able to 8l$in it locationofactivity,corisPondedtotheneedof 
becausetheimamalionalpricesaremal'llower specific programmes etc. With a view to 
and the demand for this opium is faRing. rationalise the lending rate structure. with effect 
Thereforeat1hisstage. wecannotaftord'>raise fromlheaboiledate.lheinterest rates are being 
the P,riCeS. linked exclusively to the size of the loan. 

Representations have been received by 
DR. LAXMINARA YANPANDEYA:Areyou GovemmentasweiasbyReserveBankoflndia 

nninntoestablishanolherAlkaloidf-..... -? ,,_....... __.. 7 ' (RBI) for concesstional rates of interest for 

SHRIMANMOHANSINGH:No. specific activities including those relating to 
advances for fair price shops. However. the 

MR.SPEAKER:llis~1rWsIIy structure of lending rates is determined by RBI 
Ministerto reply. takingioto account a number of factors I<ethe 

growth rate of the economy. the rate ofinftation. 
the pace of monetary expansion. the cost of 
raising rasourcesby banks and the profitability 
of banks, and the basic concept of linking the 
interest rates to the quantum of loans has not 

'1008. SHRI MOHAN RAWAlE: WIIthe beenc:tv.1gBd. 
Ministerof FINANCE bepleasedtostate: 

(a)wheIher1heGcwermwllhaveft:re aseel 
the rate of interest payable by the consumer 
cooperative on the loans from the cooperative 
banks; 

(b) if so. the details thereof; 

(c) the reasons therefor; 

(d) whetherthe Govemmenthave reoeived 
representations in this regard; 

(e) if So. the details thereof; and 

(f) the reation of the Govemmentthereto? 

[ Translation) 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE AND THE MINSTER 
OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS (DR. ABRAR 
AHMED}: (a) to (f). A statement is laid on the 
Table of the House. 

STATEMENT 

Priorto22nd September. 1990. theratesfo 
interest chargedbybanksontheirvarioustypes 

Thedala reporting system does not indicate 
the quantum of banks loans extended to 
consumercooperative exclusively. However. 
lheadvancesgrantedtoc:onsLmercooperative 
stores form a part of retail trade advances of 
oommerciaIbanks which are treated aspiionty 
sectoradvances. The retaitradeadvances of aD 
scheduled commercialoanks for the last two 
years are as under:-

Year Numberol Amot.nt 
Aa:ounts outstancJng 

MaIch.1990 46.411akhs Rs.2490crore 

MaIch.1991 47.7SIakhs Rs.2665crore 

SHRIMOHANRAWALE: Mr. Speaker. Sir. 
lhetradersand lhepeople. who indulge in black 
martcelingandnotpaytax.ha'Jetheirownmethod 
of doing their business. However cooperative 
Soceities do obey the rules and also pay tax. 
Then why the Government has increased the 
rate of interestfrom 12% to 1SOk? • 

DR.AB~RAHMED:Mr.Speaker.Sir.itis 
notthat rate of interest has been increasedfrom 
12%10 18%. Earlier. theraleofinterestdepelldad 
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onthepupoEieforwhUlloanwas1llken,tunow,. of amounls involved wiD be known after . 
differentslabshavebean increased. ThelWltgf '18gOtiaIiMs. 
interestupto Rs. 25,OOOhasbeenlxedat 12%. 
fromRs.25,~to2Iakhsat16.5%end2_ Flnanclal.&.pportbyWortdBanll 
onwards at 17"k. .;. 

·~{106.SHFUV.SREENIVASAPAASAD: 
SHRI G. DEVARAYA NAIK: 

. WRllTENANSWERSTOOUESTION: Will the Ministerof FINANCtDepieasedto 

SectoralLoansfram WortdBank 

(English1 

*1004. DF\.D.YENKATESWARA RAO: 
SHRI BOUABULLI AAMAIAH: 

, WllltheMinisterofFiNANccpepleiilsedto. 
stale: 

, 
(a) whether the Union Government have 

decided to seek new sectoral loans from the 
WoridBank; 

(b) if so, the details thereof; 

(c) whetheranyproposaJ in this regard had 
beenforwardedtotheWortdBank. 

(d) if so~ the reaction of the World Bank 
thereto; and 

(e) thetimebywhichthesectorallonas are 
likely to be received? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FlNANCEANO MINISTER OF 
STATE IN THE MINSTRY OF 
PARLIAMENTARY AFFAIRS (DR. ABAAR 
AHMED): (a)to(e).lnordertomeetthefinance 
taP in our balance of payments, exceptional 
financing will be ~uired from multilateral 
institutions like World Bank, IMF and AOBas 
aIsobilaleraldonols.lnthiscontext.dilaBlions 
are being held wiIh Ihe Wortd Bank kirtwo or 
threeaectoralloan8inthe_oftradeand 
investrnenlactivities, financiaI __ .... the 
hydIocaIbonsecklr. TheJime.fJa •• anddatall 

state: 

(a) whetherthe Wortd BankhasstoPPect its' . 
financiaJ support to some ongoing projetIs; 

(b) if so, the details thereof; 

"-
(c) whether these projects have been 

adversely affectedandcometoa hall; 

(d) ifso, thedetailsandreasonsthenllor;_ 

(e) the remedial measures taken by the 
Gc:MImment? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE AND MINISTER OF 
STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS (DR. ABAAR 
AHMED): (a) to (e). The Loan arrangement's 
agreed with lending institutions like the Wortd 
Bankinvariably~thatlackofCOl._iC8 

with agreed financial or other covenants can 
IaadlotheCOllC8llalionorsuspalSibndSl4JPOlt 
forproiect components. Pursuant to this, the 
WorIdBankhavecanceledoneprojecf. viz., the 
U.P. PowerProjectonAugust28, 1992because 
d~withcertainagreedfinancial 

covenants. All amount of $302.95 rniJIion was 
cancelled on this project. project-specific 
coWnanIshavealso resulledin the temporary 
suspension of assistance on the following 
proieds: 

1. Kamataka Power I Project 

2. Kamataka Power II Project ... 




